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Ve have heard Dr, M.S.Nagaraja forftﬁe applicant
and Shri M.S.Padmarajaish for the respondents. Inthe
raciy; filed by the :espcndcntétodcy, it is 3tétcd that_
the applicant sﬁbmittcd his appsal dated 12.@.93 agaihst
the order of removal fcom service and the detailed chfa-
wise comments with brief history of the case was submitted
to R4 against the gaid appeal and it is pending disposal.
The applicanf also pleads that-the appeal filed by him
has not so far been disposci&,ﬂaving regard _blc this -
admitted position, it is proper, the appeal should be =i
direcfed to be disposed of uithic certain period cnd if
the applicant is still aggrieved,'he should be permitted

to come up again before this Tribunal,

2. In the rasﬁlt, the application is disposed of
with a direction to R4 to dispose of the appeal preferred .
by the applicant within a period of three months from the

data of recelpt of a copy of thls order on its merits. by
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means of a speaking ordar. All the contentlons of tha '
s -r~—w= : ceemme s

applicant ara left opan. Accordingly, the appllcation

is didposed of with no order as to costs.
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